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Deal with North Korean Govern-
ment for Cement

4644. SHRI BAPUSAHEB 
PARULEKAR : Will the Minister of 
COMMERCE be pleased to s ta te :

(a) whether it is a fact that 
Government have concluded a deal 
with North Korean Government for 
cement worth $ 400 (2 million ton-
nes) ;

(b) whether the files of this deal 
are missing from the Department ; 
and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN 
THE MINIS! RY OF COMMERCE 
(SHRI KHURSHEED ALAM 
KHAN) : (a) STC has concluded 
a contract for purchase of 1 million 
tonnes of cement from North Korea 
on 2nd of September, 1981 for ship-
ment during October 1981 to June, 
1982.

(b) No, Sir.

(c) Does not arise.

Contractors Operating in Cbasnala 
Colliery of IlSCO in Dhanbad, 

Bihar

4645. SHRI A. K. ROY : Will 
the Minister of STEEL AND MINES 
be pleased to state :

(a) names of the contractors ope-
rating in the Chasnala colliery of the 
IISCO in Dhanbad District of Bihar 
and the actual work they are perfor-
ming as on 1st November, 1981 ;

(b) amount paid to them in 1981 
till October ;

(c) whether most of the contracts 
are superfluous ;

(d) whether all types of contract 
system in Chasnala is proposed to be 
abolished ;

(e) if so, when ; and

(f) if not, the reason therefor ?

THE MINISTER OF COMMER-
CE AND STEEL AND MINES 
(SHRI PRANAB MUKHERJEE) :
(a) and (b). The names of contrac-
tors operating in Chasoalla Colliery




